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Sr. No. Name of Dealers

1.  M/s Winsome Textile, Industrial Area, Baddi, Distt. Solan (H.P)
2. M/s Birlal Textile, Sai Road Baddi, Distt. Solan (H.P.)
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3. M/s Vardhman Group, Sai Raod Baddji, Distt. Solan (H.P.)

4.  M/s Nirmal Spinning, Baddi Distt. Solan (H.P.)

5. Deepak Spiner, Baddi, Distt. Solan (H.P.)

6.  Pooja Coastspin, Nalagarh, Distt. Solan (H.P.)

7.  M/s G.C. Fiber, Nalagarh, Distt. Solan (H.P.)

8.  M/s GPI Ltd Nalagarh, Distt. Solan (H.P.)

9.  M/s Shivalik Fiber Nalagarh, Distt. Solan (H.P.)

10. M/s Deluxe Enterprises, Nalagarh, Distt. Solan (H.P.)

11. M/s Deepak Cosmo Ltd., Nalagarh, Distt. Solan (H.P.)

12.  M/s Shri Nigam Silk Mill, Khera, Nalagarh, Distt. Solan (H.P.)

13.  M/s Sidhartha Super Spinnsing Mill, Khera, Nalagarh, Distt. Solan (H.P.)

14. M/s Him Chem (P) Ltd. Khera Nalagarh, Distt. Solan (H.P.)

15. M/s Emm Tex Ltd. Jagat Khanna, Nalagarh, Distt. Solan (H.P.)

16. M/s Pashupati Spinning & Weaving Mills Ltd. Kala-Amb, Distt. Sirmaur.

17.  M/s Malawa Spinning Mills Patrian, Paonta, Distt. Sirmaur (H.P.)

18. M/s Rainbow Threads, Nurpur, Distt. Kangra (H.P.)

19. M/s Dev Bhumi Spinning & Weaving Mills, Shamshsi, Distt. Kullu (H.P.)

20. M/s Mahant Wollen Mills, Hurla, Distt, Kullu (H.P.)

21. M/s Kullu Valley Wool Spinning & Weaving Mills Shamshi, Distt. Kullu

22. M/s Monika Trading & Allied Industry, Shamshsi, Distt. Kullu (HP)

23. M/s Atul Casting Pvt.Ltd. Village Dadi-Kanya, Tehsil Nalagarah, Distt. Solan

24. M/s Shree Kangra Steel Pvt. Ltd. Village Kirpalpur, Tehsil Nalagarh, Distt. Solan

25. M/s Nalagarh Steel Rolling Mills Village Dadi-Kanya Tehsil Nalagarh,
Distt. Solan (H.P.)

26. M/s Aar Aar Casting, Barotiwala, Distt. Solan (H.P.)

27. MUs Friends Alloys, Village Bated, P.O. Barotiwala,Distt. Solan (H.P.)

28. M/s Jay Aar Steel, Village Katha, Baddi, Distt.Solan (H.P.)

29. M/s Shri Rama Steel Pvt. Ltd. Barotiwala Distt. Solan (H.P.)

30. M/s Gilbert Ispat, Village Buraewala, Barotiwala Distt. Solan (H.P.)

31. M/s Jawala Steel Pvt.Ltd. Barotiwala, Barotiwala, Distt. Solan (H.P.)

32. M/s Mountain Steels Village Burawala, Barotiwala, Distt. Solan (H.P.)

33. M/s Kundlas Loh Udyog, Village Kunjhal, Barotiwala, Distt. Solan (H.P.)

34. M/S Radiant Casting, Bhatoli Kalan, Baddi, Distt. Solan (H.P.)

35. M/s Shree Siddi Vinayak Tor Pvt. Ltd., Near Chikni-Pul,Vill. Nangal, Nalagarh,
Distt. Solan (H.P.)

36. M/s Bhakshi Wire Products, Lodhwan, Tehsil Nurpur, Distt, Kangra (HP)

37. M/s United Wire Products Lodhwan, Tehsil. Nurpur, Distt. Kangra (HP)

38. M/s Pathankot Wires, Lodhwan, Teh.Nurpur, Distt. Kangra (HP)

39.  M/s Brijson Net Reat, Bhadroya, Teh.Nurpur, Distt. Kangra (HP)

40. M/s Brijson Wire Products Rehan, Teh.Nurpur, Distt. Kangra (HP)

41. M/s Panico Industries, Mohtli, Tehsil Indora, Distt. Kangra (HP)

42. M/s Sood Steel Industries Pvt. Ltd. Kandoraro, Tehsil INdora, Distt. Kangra (HP)

43. M/s Pratap Industries, Mohtli, Tehsil Indora, Distt. Kanga (HP)

44. M/s Pratap Wire India (P) Ltd., Mohtli, Tehsil Indora, Distt. Kangra(HP)

45. M/s P.M Industry Mohtli, Tehsil Indora, Distt. Kangra (HP)

46. M/s Pee Cee Wires, Mohtli, Tehsil Indora Distt. Kangra (HP)

47. M/s TCM Steels (India) Surajpur, Tehsil Indora, Distt. Kangra (HP)

48. M/s Tara Industry, Surajpur, TEhsil Indora, Distt. Kangra (HP)

49. M/s Himchal Wire Industry PVt. Ltd. Damtal, Tehsil Indora Distt. Kangra (HP)

50. M/s Himachal Steel and Wire, DAmtal, Tehsil Indora, Distt. Kangra (HP)

51. M/s K.K. Steel and Wires, Damtal, Tehsil Indora,Distt. Kangra (HP)

52.  M/s Vishal Wire Products, Mohtli, Tehsil Indora, Distt. Kangra (HP)
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53.
54.
55.

56.

57.

38.

60.
61.
62.
63.
64.
65.
66.
67.
68.

M/s Accurate Wire Products, Mohtli, Tehsil Indora, Distt. Kangra (HP)

M/s Saboo Torl Pvt. Ltd. Kala-Amb, Tehsil Nahan, Distt. Sirmour (HP)

M/s H. M. Steel Ltd. Village Johran, Trilokpur-Road Kala Amb, Tehsil Nahan,
Distt. Sirmaur (HP).

M/s Ganpati Concast (India) Ltd. Trilokpur-Road Kala Amb Tehsil Nahan Distt.
Sirmaur (HP)

M/s J. B. Rolling Mills (P) Ltd.Village Johron, Kala Amb, Teh.Nahan, Distt.
Sirmaur (HP).

M/s Neel Kanth Ispat Udydog (P) Ltd.Vill. Jahron,Kala Amb Tehsil Nahan Distt.
Sirmaur (HP).

M/s Himachal Special Steel (P) Ltd. Ind.Area Paonta Sahib.

M/s Amba Shakti Ispat (P) Ltd. Kala Amb.

M/s J. A. Alloya Trilokpur Road Kala Amb.

M/s Parwati Steel Ltd.Kala Amb,

M/s Aditya Industry, Kala Amb.

M/s Ambika Alloya Trilokpur Road, Kala Amb.

M/s Him Alloys & Steel (P) Ltd. Amb, Distt. Una.

M/s H. N. Steel, Bela Bathri, Distt. Una.

M/s Karan Synthetic (India) Pvt. Ltd. Vill. Goal Jamala, Teh .Nalagarh, Distt.

Solan (HP).
MY g,
m/_
U Aferd, MThNT Td BRI |

[Authoritative English text of this Department Notification No.EXN-F(6)3/2006 dated 20-1-2011 as
required under clause (3) of Article 348 of the Constitution of Indial].

EXCISE AND TAXATION DEPARTMENT
NOTIFICATION

Shimla-171002, the 20th, January, 2011

No. EXN-F(6)3/2006.—The Governor of Himachal Pradesh, in exercise of the powers
vetted in her under sub-section (1) of Section 4-A of the Himachal Pradesh Passengers and Goods
Taxation Act, 1955 (Act No. 15 of 1955) is pleased to authorize the following persons for carrying
out the purposes of Section 4-A of the Act ibid with immediate effect:—

Sr.No.

PN R W=

Name of Dealers

M/s Winsome Textile,Industrial Area, Baddi,Distt. Solan (H.P)
M/s Birlal Textile, Sai Road Baddi, Distt. Solan (H.P.)

M/s Vardhman Group, Sai Raod Baddi, Distt. Solan (H.P.)
M/s Nirmal Spinning, Baddi Distt. Solan (H.P.)

Deepak Spiner, Baddi, Distt. Solan (H.P.)

Pooja Coastspin, Nalagarh, Distt.Solan (H.P.)

M/s G.C. Fiber, Nalagarh, Distt. Solan (H.P.)

M/s GPI Ltd Nalagarh, Distt. Solan (H.P.)
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9.  M/s Shivalik Fiber Nalagarh, Distt. Solan (H.P.)

10. M/s Deluxe Enterprises, Nalagarh, Distt. Solan (H.P.)

11. M/s Deepak Cosmo Ltd., Nalagarh, Distt. Solan (H.P.)

12.  M/s Shri Nigam Silk Mill, Khera, Nalagarh, Distt. Solan (H.P.)

13.  M/s Sidhartha Super Spinnsing Mill, Khera, Nalagarh, Distt. Solan (H.P.)

14. M/s Him Chem (P) Ltd. Khera Nalagarh, Distt. Solan (H.P.)

15. M/s Emm Tex Ltd. Jagat Khanna, Nalagarh, Distt. Solan (H.P.)

16. M/s Pashupati Spinning & Weaving Mills Ltd. Kala-Amb, Distt. Sirmaur.

17.  M/s Malawa Spinning Mills Patrian, Paonta, Distt. Sirmaur (H.P.)

18. M/s Rainbow Threads, Nurpur, Distt. Kangra (H.P.)

19. M/s Dev Bhumi Spinning & Weaving Mills, Shamshsi, Distt. Kullu(H.P.)

20. M/s Mahant Wollen Mills, Hurla, Distt, Kullu (H.P.)

21. M/s Kullu Valley Wool Spinning & Weaving Mills Shamshi, Distt. Kullu

22. M/s Monika Trading & Allied Industry, Shamshsi, Distt. Kullu (HP)

23.  M/s Atul Casting Pvt. Ltd. Village Dadi-Kanya, Tehsil Nalagarah, Distt. Solan

24. M/s Shree Kangra Steel Pvt.Ltd. Village Kirpalpur, Tehsil Nalagarh, Distt. Solan

25. M/s Nalagarh Steel Rolling Mills Village Dadi-Kanya Tehsil Nalagarh, Distt.
Solan (H.P.)

26. M/s Aar Aar Casting, Barotiwala, Distt. Solan (H.P.)

27. MUs Friends Alloys, Village Bated, P.O. Barotiwala, Distt. Solan (H.P.)

28. M/s Jay Aar Steel, Village Katha, Baddi, Distt.Solan (H.P.)

29. M/s Shri Rama Steel Pvt. Ltd. Barotiwala Distt. Solan (H.P.)

30. M/s Gilbert Ispat, Village Buraewala, Barotiwala Distt. Solan (H.P.)

31. M/s Jawala Steel Pvt.Ltd. Barotiwala, Barotiwala, Distt. Solan (H.P.)

32.  M/s Mountain Steels Village Burawala, Barotiwala, Distt. Solan (H.P.)

33. M/s Kundlas Loh Udyog, Village Kunjhal, Barotiwala, Distt. Solan (H.P.)

34. M/S Radiant Casting, Bhatoli Kalan, Baddi, Distt. Solan (H.P.)

35. M/s Shree Siddi Vinayak Tor Pvt. Ltd., Near Chikni-Pul, Vill. Nangal, Nalagarh,
Distt. Solan (H.P.)

36. M/s Bhakshi Wire Products, Lodhwan, Tehsil Nurpur, Distt, Kangra (HP)

37. M/s United Wire Products Lodhwan, The. Nurpur, Distt. Kangra (HP)

38. M/s Pathankot Wires, Lodhwan, Teh.Nurpur, Distt. Kangra (HP)

39. M/s Brijson Net Reat, Bhadroya, Teh. Nurpur, Distt. Kangra (HP)

40. M/s Brijson Wire Products Rehan, Teh.Nurpur, Distt. Kangra (HP)

41. M/s Panico Industries, Mohtli, Tehsil Indora, Distt. Kangra (HP)

42. M/s Sood Steel Industries Pvt. Ltd. Kandoraro, Tehsil INdora, Distt. Kangra (HP)

43. M/s Pratap Industries, Mohtli, Tehsil Indora, Distt. Kanga (HP)

44. M/s Pratap Wire India (P) Ltd., Mohtli, Tehsil Indora, Distt. Kangra (HP)

45. M/s P.M Industry Mohtli, Tehsil Indora, Distt. Kangra (HP)

46. M/s Pee Cee Wires, Mohtli, Tehsil Indora Distt. Kangra (HP)

47. M/s TCM Steels (India) Surajpur, Tehsil Indora, Distt. Kangra (HP)

48. M/s Tara Industry, Surajpur, Tehsil Indora, Distt. Kangra (HP)

49. M/s Himchal Wire Industry PVt. Ltd. Damtal, Tehsil Indora Distt. Kangra (HP)

50. M/s Himachal Steel and Wire, DAmtal, Tehsil Indora, Distt. Kangra (HP)

51. M/s K.K. Steel and Wires, Damtal, Tehsil Indora, Distt. Kangra (HP)

52.  M/s Vishal Wire Products, Mohtli, Tehsil Indora, Distt. Kangra (HP)

53.  M/s Accurate Wire Products, Mohtli, Tehsil Indora, Distt. Kangra (HP)

54. M/s Saboo Torl Pvt. Ltd. Kala-Amb, Tehsil Nahan, Distt. Sirmour (HP)

55. M/s H.M. Steel Ltd. Village Johran, Trilokpur- Road Kala Amb, Tehsil Nahan, Distt.
Sirmaur (HP)

56. M/s Ganpati Concast (India) Ltd. Trilokpur-Road Kala Amb Tehsil Nahan Distt.

Sirmaur (HP)
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57. M/s J.B. Rolling Mills (P) Ltd.Village Johron, Kala Amb, Teh. Nahan, Distt. Sirmaur
(HP).

58. M/s Neel Kanth Ispat Udydog (P) Ltd.Vill. Jahron, Kala Amb Tehsil Nahan Distt.
Sirmaur (HP).

60. M/s Himachal Special Steel (P) Ltd. Ind.Area Paonta Sahib.

61. M/s Amba Shakti Ispat (P) Ltd. Kala Amb.

62. M/sJ. A. Alloya Trilokpur Road Kala Amb.

63. M/s Parwati Steel Ltd.Kala Amb,

64. M/s Aditya Industry, Kala Amb.

65. M/s Ambika Alloya Trilokpur Road, Kala Amb.

66. M/s Him Alloys & Steel (P) Ltd. Amb, Distt. Una.

67. M/s H.N. Steel, Bela Bathri, Distt. Una.

68. M/s Karan Synthetic (India) Pvt. Ltd. Vill. Goal Jamala, Teh. Nalagarh, Distt. Solan
(HP).

By order,
Sd/-
Principal Secretary, (E&T).

In the Court of Shri Pankaj Rai, HPAS, Marriage Officer-cum-Sub Divisional Magistrate,
Hamirpur, Himachal Pradesh

In the matter of :

1. Shri Rishu Kumar, aged 24 years s/o Shri Shashi Pal Singh, r/o Village & P.O. Jhiralri,
Tehsil Barsar, District Hamirpur (H.P.) c/o Shri Ramesh Chand s/o Shri Roshan Lal,
r/o Village Har, P.O. Nalti, Tehsil & District Hamirpur (H.P.).

2. Rajni, aged 18 years d/o Shri Balbir Singh, r/o House No. 38, Swarup Garden near
Railway Station Gurgoan (Haryana) .. Applicants.

Versus
General public
Subject.—Notice of the Intended Marriage.

Shri Rishu Kumar and Rajni have filed an application alongwith affidavits in the court of
undersigned under Special Marriage Act, 1954 in which they stated that they intend to solemnize
marriage within three months.

Therefore, the general public is hereby informed through this notice that any person who
has any objection regarding this marriage can file the objection personally or in writing before this
court on or before 11-2-2011. The objection received after 11-2-2011 will not be entertained and
marriage will be registered accordingly.

Issued today on 10-1-2011 under my hand and seal of the court.

Seal. PANKAIJ RAI,
Marriage Officer-cam-Sub-Divisional Magistrate,
Hamirpur, District Hamirpur (H. P.).
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In the Court of Shri Pankaj Rai, HPAS, Marriage Officer-cum-Sub Divisional Magistrate,
Hamirpur, Himachal Pradesh

In the matter of :

1. Shri Mohinder Kumar, aged 23 years s/o Shri Durga Dass, r/o Village Kapari, P.O. &
Tehsil Nurpur, District Kangra (H.P.) c/o Shri Parkash Chand s/o Shri Bakshi Ram, r/o
Village Ree, Tehsil Sujanpur, District Hamirpur (H.P.).

2. Meena Kumari d/o Shri Ramesh Chand, r/o Village Palakhi, P.O. Bhogarwan, Tehsil
Indora, District Kangra (H.P.) .. Applicants.

Versus
General public
Subject.—Notice of the Intended Marriage.

Shri Mohinder Kumar and Meena Kumari have filed an application alongwith affidavits in
the court of undersigned under Special Marriage Act, 1954 in which they stated that they intend to
solemnize marriage within three months.

Therefore, the general public is hereby informed through this notice that any person who
has any objection regarding this marriage can file the objection personally or in writing before this
court on or before 11-2-2011. The objection received after 11-2-2011 will not be entertained and
marriage will be registered accordingly.

Issued today on 10-1-2011 under my hand and seal of the court.

Seal. PANKAIJ RAI,
Marriage Officer-cam-Sub-Divisional Magistrate,
Hamirpur, District Hamirpur (H. P.).

In the Court of Shri Pankaj Rai, HPAS, Marriage Officer-cum-Sub Divisional Magistrate,
Hamirpur, Himachal Pradesh

In the matter of :

1. Shri Bhagwan Dass, aged 26 years s/o Shri Prem Chand, r/o Village Mandhor, P.O.
Rangas, Tehsil Nadaun, District Hamirpur (H.P.) c/o Ashok Automobile, Ward No. 2
Krishna Nagar, Hamirpur (H.P.).

2. Smt. Radha Fhiyan, aged 24 years d/o Shri Lal Chand, r/o Village Bohal Jagaer, P.O.
Digger, Tehsil Jawalamukhi, District Kangra (H. P.) .. Applicants.

Versus
General public

Subject.—Proclamation for the registration of marriage under section 16 of Special Marriage Act,
1954.
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Shri Bhagwan Dass and Smt. Radha Fhiyan have filed an application alongwith affidavits in
the court of undersigned under section 16 of Special Marriage Act, 1954 that they have solemnized
their marriage on 27-11-2010 at Murli Manohar Mandir, Sujanpur and they are living as husband
and wife since then, hence their marriage may be registered under Special Marriage Act, 1954.

Therefore, the general public is hereby informed through this notice that any person who
has any objection regarding this marriage can file the objection personally or in writing before this
court on or before 11-2-2011. The objection received after 11-2-2011 will not be entertained and
marriage will be registered accordingly.

Issued today on 10-1-2011 under my hand and seal of the court.

Seal. PANKAIJ RAI,
Marriage Officer-cam-Sub-Divisional Magistrate,
Hamirpur, District Hamirpur (H. P.).

In the Court of Shri Pankaj Rai, HPAS, Marriage Officer-cum-Sub Divisional Magistrate,
Hamirpur, Himachal Pradesh

In the matter of :

1.  Shri Ram Kumar, aged 23 years s/o Shri Ram Swaroop, r/o Village Miyarpur, P.O.
Bhaleth, Tehsil Sujanpur, District Hamirpur (H.P.).

2. Smt. Rukmani Devi, aged 24 years d/o Late Shri Bishan Dass, r/o Village Jariyol
Lahad Harot, P.O. Harot, Tehsil Jaisinghpur, District Kangra (H. P.) . . Applicants.

Versus
General public

Subject.—Proclamation for the registration of marriage under section 16 of Special Marriage Act,
1954.

Shri Ram Kumar and Smt. Rukmani Devi have filed an application alongwith affidavits in
the court of undersigned under section 16 of Special Marriage Act, 1954 that they have solemnized
their marriage on 17-6-2007 at Murli Manohar Mandir, Sujanpur and they are living as husband
and wife since then, hence their marriage may be registered under Special Marriage Act, 1954.

Therefore, the general public is hereby informed through this notice that any person who
has any objection regarding this marriage can file the objection personally or in writing before this
court on or before 19-2-2011. The objection received after 19-2-2011 will not be entertained and
marriage will be registered accordingly.

Issued today on 12-1-2011 under my hand and seal of the court.

Seal. PANKAIJ RAI,
Marriage Officer-cam-Sub-Divisional Magistrate,
Hamirpur, District Hamirpur (H. P.).
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In the Court of Marriage Officer-cum-Sub-Divisional Magistrate, Sadar Mandi, District
Mandi, Himachal Pradesh

In the matter of :

1. Shri Anuj Chhabra s/o Sh. Rajinder Chhabra, r/o 9982 Red Cedar Drive, Frisco,TX

75035, U.S.A.
2. Ms. Misha Chawla d/o Late Sh. Anil Kumar Chawla, r/o H. No. 141/11, School Bazar,
Tarna Road, Mandi Town, District Mandi (H. P.) . . Applicants.
Versus

General public
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Subject.—Notice of intended marriage under section 5 of Special Marriage Act, 1954.

Shri Anuj Chhabra s/o Sh. Rajinder Chhabra, r/o B 2/7, Brahma Memories Bhosle Nagar,
Pune-110 007 at present 9982 Red Cedar Drive, Frisco, TX 75035, U.S.A. and Ms. Misha Chawla
d/o Late Sh. Anil Kumar Chawla, r/o H. No. 141/11, School Bazar, Tarna Road, Mandi Town,
District Mandi (H. P.) have presented a notice alongwith affidavits in the Court of undersigned
under section 5 of Special Marriage Act, 1954 that they intend to marry within three calendar
months at Mandi Town and hence their marriage may be registered under Special Marriage Act,
1954.

Therefore, the general public is hereby informed through this notice that any person who
has any objection regarding this marriage can file the objection personally or in writing before this
court on or before 24" J anuary, 2011 after that no objection will be entertained and marriage will
be registered.

Issued today on 24" day of December, 2010 under my hand and seal of the court.
Seal. Sd/-

Marriage Officer-cam-Sub-Divisional Magistrate,
Sadar Mandi, District Mandi (H. P.).
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HIGH COURT OF HIMACHAL PRADESH AT SHIMLA-171 001
NOTIFICATION

Shimla, the 18 January, 2011

No. HHC/Admn. 6(23)/74-XIV- Hon’ble the Chief Justice in exercise of the powers vested
in him under Rule 2.32 of Chapter 1 of H.P. Financial Rules, 2009, has been pleased to declare the
Civil Judge (Jr. Division)-cum-JMIC, Bilaspur as Drawing and Disbursing Officer in respect of the
Court of District & Sessions Judge, Bilaspur and also the Controlling Officer for the purpose of
T.A. etc. in respect of the establishment attached to the aforesaid Court under Head ‘“2014-
Administration of Justice” w.e.f. 31.1.2011 to 11.2.2011.

By order,
Sd/-
Registrar General.

HIGH COURT OF HIMACHAL PRADESH, SHIMLA-171 001
NOTIFICATION

Shimla, the 18m January, 2011

No. HHC/Admn. 6(23)/74-XIV- Hon’ble the Chief Justice in exercise of the powers vested
in him under Rule 2(32) of Chapter 1 of H.P. Financial Rules, 2009 has been pleased to declare the
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Civil Judge (Sr. Division)-cum-ACJM, Chamba as Drawing and Disbursing Officer in respect of
the Court Presiding Officer, Fast Track Court, Chamba and also the Controlling Officer for the
purpose of T.A. etc. in respect of Class-II to IV establishment attached to the aforesaid Court under
Head “2014-00-105-03 (SOON Plan)” w.e.f. 30.1.2011 to 10.02.2011.

By order,
Sd/-
Registrar General.

HIGH COURT OF HIMACHAL PRADESH, SHIMLA -171 001
NOTIFICATION
Shimla, the 19th January, 2011

No. HHC/GAZ/14-219/96.—Hon’ble the Chief Justice has been pleased to grant 6 days’
earned leave w.e.f. 14.2.2011 to 19.2.2011 with permission to prefix 30.1.2011 being Sunday and
special casual leave w.e.f. 31.1.2011 to 13.2.2011 and suffix 20.2.2011 being Sunday in favour of
Shri Mukesh Bansal, Civil Judge (Sr. Division)-cum-CJM, Chamba, H.P.

Certified that Shri Mukesh Bansal is likely to join the same post and at the same station
from where he proceeds on leave, after expiry of the above period of leave.

Also certified that Shri Mukesh Bansal would have continued to hold the post of Civil
Judge (Sr. Division)-cum-CJM, Chamba, but for his proceeding on leave for the above period.

By order,
Sd
Registrar General.

HIGH COURT OF HIMACHAL PRADESH, SHIMLA -171 001
NOTIFICATION

Shimla the 19th January, 2011

No. HHC/Admn.6(23)/74-XIV.—Hon’ble the Chief Justice in exercise of the powers
vested in him under Rule 2(32) of Chapter 1 of H.P. Financial Rules, 2009, has been pleased to
declare the Civil Judge (Sr. Division)-cum-CJM, Chamba as Drawing and Disbursing Officer in
respect of the Court of Civil Judge (Jr. Division)-cum-JMIC, Dalhousie and also the Controlling
Officer for the purpose of T.A. etc. in respect of the establishment attached to the aforesaid Court
under Head “2014 —Administration of Justice” with immediate effect till 29.1.2011 or till the Civil
Judge (Jr. Division)-cum-JMIC, Dalhousie returns from special casual leave.

By order,
Sd
Registrar General.
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